Corrigendum to the Order dated 25 August 2026 in the matter of Mr. Nimay Sadhukhan

CORRIGENDUM TO THE ORDER NO. SEBI/PACL/RO/BKM/RD-3/ORD /124 /2026
DATED AUGUST 25, 2026 IN THE MATTER OF MR. NEMAI SADHUKHAN.

1. The panel of Recovery officers had passed an order no SEBI/PACL/RO/BKM/RD-
3/ORD/124/2026 (herein after referred to as “the Order”) dated 25 August,2026 in
respect of the Interlocutory Application filed by Mr. Nemai Sadhukhan.

2. I.A.No. 43810 0f 2020 may be read as I.A. NO. 142415 of 2021 wherever applicable.
The Order shall always be read together with this Corrigendum.

3. A copy of this Corrigendum shall serve on the Applicant for information.

Place: Mumbai

Date: August 25, 2026
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